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GREATER NOIDA INDUSTRIAL DEVELOPMENT

AUTHORITY & ORS. Appellant(s)
VERSUS

M/S. GAURSONS INDIA LTD & ANR. Respondent(s)

WITH

C.A. No. 7334/2024 (III-A)

(IA No. 321606/2025 - CLARIFICATION/DIRECTION, IA No. 258894/2024 -
EXEMPTION FROM FILING O.T., IA No. 321604/2025 - EXEMPTION FROM
FILING O0.T., IA No. 321602/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES and IA No. 258893/2024 - PERMISSION TO
FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)
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UPON hearing the counsel, the Court made the following
ORDER
We are informed that the main appeals are listed before this
Court on regular hearing days.
I.A. No. 321606/2025 shall be heard along with the appeals on

the next date of hearing.

(DEEPAK GUGLANI) (PREETI SAXENA)
AR-cum-PS COURT MASTER (NSH)
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